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Jvorr SrRucrunrs LrMlrED
Registered & Corporate Of ,ice:
vstecha Chamb€rs, O'" fioor, N€w Llnk Road
Oshiwara, Andheri (West), Mumbai - 400 053
Corporale ldenl ity N o.: L45200|tlH1974PLC017494
rel.: (91-22) 4091 5000 Fax : (91-22) 40915014 / 15
E'mai!: g9!&qllgigLi! web sit€: s.!!.jEL!!

CT]RTIFIED TRUE COPY OF RESOLUTION PASSED AT THE
l\ItiETING OF COMMITTEE OF BOARD OF DIRECTORS HELD On'
TI{URSDAv, THE 15t' JUNE, 2017 AT THE REGISTERED OFFICE oF
,THE COMPANY.

-RESOLVED THAT Mr. P. Sriranra Murthy Assisranl General Manirger -Legal o[ lhe
(lornprnv bc r(i is hereby anthofizcd:

j) to rcpresenl lhe Conlpany before the National Company Larv Tribunrl. Mumbai
Bcnch. Courts or any iudicial or quasi-judicial authorities in India or elsewhere fbr-

tilking \Lritrble legal action lbr recovcry and lction under Compaoy's ac1 and

Insolvency Bankruptcy Codc and tile the Suil/petition/applicirtion/ Selllen]ent Consent

t0rrrs belbrc NCLT and other competenl aulhorities with respect to the claim demands

ol thc ILSA Shipping & Logistics Privxte Limited raised under its notices and

Applicution before the NCLT again\1 thc Jyoti Slruclures Linliled

ii.i to sign und file Sui/petition/application. replies' sur - rejoinders, act, appeal and pletrd

in lhe mxtler also appointing atro.neys; to execute ilnd deliver petitions/applications'

unrendntents to pctitions/aPplications' lert s of settlemeni or contpronri'e'

ntenxrr'lndum ol appcaf nce. to record. sign and execule lhe full and final se(lemenL

anrl closurc of the Applicdlion/ demalrd nolice or ny sLlch other documcnts' paPcls'

xliidr!its. aftlrnl and llle all documcnts' as rn y be required' in the afbresaid mutter fbr

and behull of the ComPanY

rii) to do everything in the nratler'' lo give eflect to this resolLltioll '

''RI'ISOLVED FURTHER THA'I copy of this tesolution he lurni\hed ro the conccmed

i:l;"r;; ' ;:J i;;,,,iu,.' o, ''n1 "rre 
Dircitn. o. Sci'c(.rv nl thc c('mPanv '

CI.]Rl'I[IIiD TRTJE COPY

t r. J)t)ti Structures Limited

' ('ol}rpan] Secretary

k
t/
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